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Title: Introduction of the National Sports Ethics Commission Bill, 2016.

SHRI ANURAG SINGH THAKUR (HAMIRPUR): I beg for leave to introduce a Bill to provide for the constitution of a National Sports Ethics Commission
to ensure ethical practices and fair play in sports including elimination of doping practices, match fixing, fraud of age, sexual harassment of women in
sports and for matters connected therewith or incidental thereto.
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SHRI ANURAG SINGH THAKUR : I introduce the Bill.



